
 Ir  Papers  Laid

 Crvinions  iw  Derence  Serviceg  Revi-

 ssp  Pay  Ruuzs,  973  ann  ANNUAL

 Rerorr  erc.  or  Garpen  Reacy

 Worksxors  Lrv.,  Catcurra,  1973-74

 SHRI  J.  K.  PATNAIK:  I  beg  to  lay
 on  the  Table:

 (l)  A  copy  of  Notification  No.  S.

 R.  O.  9  containing  the  Hindi  ver-

 sion  of  the  Civilians  in  Defence
 Services  (Revised  Pay)  Rules,  973

 published  in  Gazette  of  India  dated
 the  2nd  January,  975  issucd  under
 article  309  of  the  Constitution.

 {Placed  in  Library.  See  No.  LT-

 9848/75),

 (2)  A  copy  of  the  Annual  Report
 (Hindi  and  Engilish  versions)  of  the

 Garden  Reach  Workshops  Limited,

 Calcutta,  for  the  year  1978-74  along
 with  the  Audited  Accounts  and  the
 comments  of  the  Comptroller  and

 Auditory  General  thereon,  under
 sub-section  ql)  of  section  6]9A  of
 the  Companies  Act,  4958  [Placed
 in  Library.  See  No.  LT-9849/75].

 ANNUAL  Report  erc.  oF  U.P.  Stare

 Acro-InpusTrRiAL  CoRPORATION  L®D.,
 Lucknow,  FOR  973.74

 SHRI  PRABHUDAS  PATEL:  I  beg
 to  lay  on  the  Table  a  copy  of  the  An-

 nual  Report  (Hindi  and  English  ver-

 sions)  of  the  U.P.  State  Agro-Indus-
 trial  Corporation  Limited,  Lucknow,
 for  the  year  1973-74  along  with  the

 Audited  Accounts  and  the  comments
 of  the  Comptroller  and  Auditor

 General  thereon,  under  =  sub-section

 (l)  of  section  6!9A  of  the  Com-

 panies  Act,  1956.  [Placed  in  Library.
 See  No,  LT-9850/75}.

 Revrews  AND  ANNUAL  Reports  or  SIN-
 GARENI  COLLIERIEs  COMPANY  LiD.,  FOR

 1978-74,  Narronan  Coa  DErveLOpMENT

 Corporation  Lrp.,  Rancut  anp  Nori-

 FICATION  UNDER  MINES  AND  MINERALS

 (RecuLaTion  AND  DerveLopment)  ACT.

 श्री  सिद्धेश्वर  प्रसाद:  अ्रध्यक्ष  महोदय,

 मैं  सभा  पटल  पर  निम्नलिखित  पत्र  रखता

 ह

 (६)  कम्पनी  पझ्रधिनियसम,  i956  की

 धारा  6i9  क  की  उपधारा  (i)  के  प्रतिशत

 JULY  25,  975  Papers  Laid  73

 निम्नलिखित  पत्रों  (हिन्दी  तथा  प्रंग्रेजी

 संस्करण)  की  एक-एक  प्रति  fone

 काएक)  सिंगरेनी  कोयला  खान  लिमिटेड

 के  वर्ष  973—74  के  कार्यकरण

 की  सरकार  द्वारा  समीक्षा  ।

 (दो)  सिंगरेनी  कोयला  खान  लिमिटेड

 का  वर्ष  1973~74  का  विधिक

 प्रतिवेदन  लेखा  परीक्षित  लेखे  तथा

 उन  पर  नियंत्रक  और  महालेखा

 परीक्षक  की  टिप्पणियां  ।

 खिसक)  राष्ट्रीय  कोयला  विकास  निगम

 लिमिटेड  रांची  के  वर्ष  973-

 74  के  कार्यकरण  की  सरकार  द्वारा

 समीक्षा  t

 (दो)  राष्ट्रीय  कोयला  विकास  निगम

 लिमिटेड  रांची  का  वर्ष  1973-74

 का  वार्षिक  प्रतिवेदन,  लेखा  परीक्षित

 लेखे  तथा  उन  पर  नियंत्रक  कौर

 महालेखा  परीक्षक  की  टिप्पणियां  |

 [Placed  in  Library.  See  No.  LT-

 985i/75].

 (दो)  खान  कौर  खनिज  (विनियम  शौर

 विकास  )  भ्र धि नियम,  i957  की

 धारा  28  की  उपधारा  (i)  के

 अन्तर्गत  उक्त  अधिनियम  की

 द्वितीय  प्रसूति  में  और  संशोधन

 करने  वाली  भ्र धि सूचना  संख्या

 सा०  सा  नि०  407  (ड)

 (हिन्दी  तभी  प्रंग्रेजी  संस्करण)

 की  एक  प्रति,  जो  दिनांक  24

 जुलाई,  i975  के  भारत  के

 'राज पत्न  में  प्रकाशित  हुई  थी।

 [Placed  in  Library.  See  No.  LT-

 9852/75).


